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Government of India
e 7aea

Ministry of Finanece

North Block, New Delhi -110 001
Office Order No. 219 of 2020

Dated: 10.11.2020

The following transfer/postings {Local changes) of the officers in the grade of Joint
Commissioner/ Additional Commissioner of Income Tax, are hereby ordered with immediate
effect and until further orders;

1 011020 | P.DAM KANUNINA .;P.rr;s;:ﬁlT (Admn & Pr. CCIT, New Delhi
2 | 03053 | SMT. ALKA GAUTAM ﬁs:‘x‘" (Adma & | o [T, New Delhi
3 08036 E:,:EE“M KUMAR Pr. DGIT (HRD) Pr. CCIT, Mew Delhi
¢ logmy |TELEEREENA Pr.DGIT (HRD) | Pr. CCIT, New Delhi
5 93013 | GOVIND SINGHAL :ﬂ? (Legal & m“""‘““* TESEALG
g [emyy |SECENR AN :‘;'!Eﬂ‘; (legal & | b oCIT, New Delhi
7 | 08613 | SANJAY GOSAIN :Tﬁf (Legal & | o BGIT (Systems)
8 |0617 | GRivastAVA | Resemty |5 - | Pr.CCIT, New Delhi
o |omm | S e arvayan | Pr-DGIT (Systems) | Pr. CCIT, New Delhi
10 | 03623 | AKHILESH BIDALIA | Pr. DGIT (Systems) | Pr. CCIT, New Delhi
(1 |09035 | PRAMOD KUMAR | Pr. DGIT (Systems) | Pr. CCIT, New Delhi
12 | 06644 | RAJEEV KUMAR Pr. DGIT (Systems) | Pr. CCIT, New Delhi
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13 | 06547 | A RAMESHKUMAR | Br. DGIT (Systems) | Pr. CCIT, Kamataka & Goa
4 | o660s gm‘fg‘ﬁ Fro Eﬁfﬂg’ﬁl"“" Pr. CCIT, WB & Sikkim
15 | 04006 | VIAY CHOUDHARY E"ﬂ” (Vigilance). | o oerT, New Delhi
16 | 10059 | NIDHIMITTAL UoP Pr. DGIT (Admn & TFS)
17 | 08070 | PRAMOD KUMAR | UOP ::ﬁamw (e & TESHADG
18 | 05085 | RAJESH KUMAR UOP Pr. DGIT (Admn & TPS)
i85 [900g | SURENPRA KUMAR| tap Pr. DGIT (Admn & TPS)
30 | 10054 | PRASHANT SHUKLA | UOP Pr. DGIT (HRD)
2 [oroar | e SINGH e o, New Delhi | r. DGIT (HRD)
2 |j0133 | AETANATH Pr. CCIT, New Delhi | Pr. DGIT (HRD)
23 |o7ssa | ZRISRA KUMAR [ yop Br. DGIT (Legal & Research)
24 | 10041 | GAURAV BANSAL | Pr. CCIT, New Delhi | Pr. DGIT (Legal & Research)
) 08569 | JANARDAN DAS Pr. CCIT. Mew Delhi | Pr. DGIT (Legal & Research)
%6 | 10515 | SADHNA PANWAR | Pr, CCIT, New Delhi | Pr. DGIT (Legal & Research)
271 [0a0E | WED PRAKASH Pr. CCIT, Mew Dethi | Pr. DGIT (Legal & Research)
28 [osoas |GBEA SINOR| yop Pr. DGIT (Systems)
29 | 04014 | SANJAY JOSEPH UoP Pr. DGIT (Systems)
30 [06E | MALVIEA GARG LI Pr. DGIT (Systems)
{
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3l 09011 | POOJAN RANA uop Pr. DGIT (Systems)
MANOI] KUMAR

12 038 MISHRA LOp Pr. DGIT (Systems)

13 10520 | MUNEESH RAJANI Pr. CCIT, New Dielhi | Pr. DGIT (Systems)

Pr. CCIT, Kamamka | Pr.  DGIT  (Systems)-CPC.

34 10002 | PANKAI DWIVEDI b Begshet
KORGAONKAR i [ )

35 | 10021 | CHINMAY LoPp Pr. DGIT (Training), NADT
MNANDKI/MAR

36 (4021 | MAURYA PRATAP Pr.CCIT, Nagpur Pr. DGIT (Training). NADT
KARTHIK )

37 10932 | oo nieeana M LIOP Pr. DGIT ( Training), NADT

38 10104 | RISHI KUMAR BISEN | UDP Pr. DGIT ( Training), NADT

19 | 07668 :;;’(';'FHV KUMAR | o cCIT, Nagpur Pr. DGIT (Training), NADT
SRIDHAR PrCCIT, WB &

40 02604 | L ATTACHARYYA | Sikkim Vigilance (East Zone)
RAKESH KUMAR | FrCCIT, WRB & | ..

41 02574 DAS Sikkim Vigilance (East Zone)

42 05625 | § § NEGI Pr. CCIT, New Delhi | Vigilance (Hgrs)

43 10031 | ASHISH SINHA Pr. CCIT, New Delhi | Vigilance (Hgrs)

a4 06011 | ROLI KHARE Pr. CCIT, New Delhi | Vigilance (Hgrs)

45 07065 | ASHISH TRIPATHI Pr. CCIT, New Delhi | Vigilance (Hgrs)

46 10010 | RAJESH KUMAR Pr. CCIT, New Delhi | Vigilance {Hgrs)
B. _ )

47 07087 | pamianianeyuLy | PR CCIT. New Delhi | Vigilance (North Zone)
RAJESH D. . ~a

48 10577 | ¢k HARDANDE Pr.CCIT, Mumbai Vigilance (West Zone)
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49 | 10545 | V MAHESH Pr.CCIT, Mumbai | Vigilance (West Zone)

S0 10005 | VIKRAM PAGARIA Pr. CCIT, New Delhi | JCIT (OSD) in CBDT-ITCC

2. The officers and staff working in the erstwhile Risk Assessment Directorate shall
henceforth be part of the Directorste of Systems. The Joint'Addl. Directors of Income Tax in
the erstwhile Risk Assessment Directorate shall report 1o ADG (Systems-6) with immediate
eftect,

3. The compliance repons regarding relieving’ joining of the above officers shall be
forwarded by the Pr. CCIT (CCA) concerned to the Board and Data Base Cell, CBDT by
13.11.2020. Al the relieving and joining should mandatorily be done by the officer
concerned and approved by the concemed Pr. CCIT(CCA) on-line on

mw:mfﬁmmunhmgnnn
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Under Secretary to the Government of India

4. Hindi version of this order will follow,

Tel. No. 23093474

Capy to:

. Officers concerned.

2, All Principal Chiel' Commissioners of Income Tax / Principal Director Generals of
Income Tax.

3. Pr. Chief Controller of Accounts, New Delhi.

4. Zonal Accounts Officer, CBDT. Ovo Principal CCIT (CCA) concerned,

5. PSto Hon'ble FM / MoS (Finance).

B, PPS to Finance Secretary/ Chairman, CBDT/Members.CBDT/JS{A.LCBDT/IS(R).

¥ Hindi Section for Hindi version.

8.  Commissioner of Income Tax (Media & TP) and official Spokesperson, CBDT, New
Delhi.

=

Secretary General, IRS Association/Secretary General, [TGOA/All-India Income Tax
SC&ST Employees' Welfare Association/Income Tax Employees Federation (ITEF).
10.  Data Base Cell. CBDT.
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